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12. 

13. 

14. 

15. 

Madhya Pradesh 

DIGP, CRPF, Bhopal. 
DIGP, CRPF, Neemuch. 
GC, CRPF, Neemuch. 
GC. CRPF, Bhopal. 
GC. CRPF, Shivpuri. 
CTC-I, CRPF, Neemuch. 
RTC-I, CRPF, Neemuch. 

Manipur 

IG (OPS), CRPF, Imphal. 
DIGP, CRPF, Imphal. 
DIGP (OPS), CRPF, Imphal. 
GC, CRPF, Imphal. 
AWS-VII, CRPF, Imphal. 

Nagaland 

DIG, CRPF, Kohima. 
DIG (OPS), Dimapur 

Orissa 

DIGP, CRPF, Bhubneshwar. 
GC, CRPF, Bhubneshwar. 

16. Punjab 

17. 

18. 

19. 

Addl. Director General, North West Zone, CRPF 
Chandhigarh. 
DIGP, CRPF, Chandigarh. 
DIGP, CRPF, Jallandhar. 
GC, CRPF, Jallandhar. 

Rajasthan 

Internal Security Academy, CRPF, Mt. Abu. 
DIGP, CRPF, Ajmer. 
Group Centre, No. I, CRPF, Ajmer. 
Group Centre, No. II, CRPF, Ajmer. 

Tripura 

IGP (OPS) Tripura at Agartala. 
DIGP (OPS), Agartala. 

Tamil Nadu 

DIGP, CRPF, Avadi. 
GC, CRPF, Avadi. 
Recruits Trai'!ing Centre No. II, CRPF, ~wadi. 

Central Tr"ning College, No. II, CRPF, 
Coimbatore. 

20. Uttar Pradesh 
IGP, Central Sector, CRPF, Lucknow. 
DIGP, CRPF, Allahabad. 
'DIGP, CRPF, Rampur. 
GC, CRPF, Allahabad. 
GC, CRPF, Lucknow. 
GC, CRPF, Rampur. 
Central Weapon Store, CRPF, Rampur. 
Arms Workshop No. II, CRPF, Rampur. 

21. West Bengal 
IGP, Eastern Sector, CRPF, Calcutta. 
DIGP, CRPF, Calcutta. 
Group Centre, CRPF, Durgapur. 

[Trans/ation) 

Inclusion of Castes in the Central List of OBC 

3726. SHRI PRADEEP KUMAR YADAV: 
SHRI BHAGWAN SHANKAR RAWA1: 
SHRI JANG BAHADUR SINGH PATEL: 

Will the Minister of SOCIAL' JUSTICE AND 
EMPOWERMENT be pleased to state: 

(a) the number of castes, subcastes recommended 
by the National Commission for OBC included in the 
Central list of OBC during 1997-98; 

(b) the number of castes out of them notified in the 
Gazette of India; 

(c) whether the Government is bound to comply the 
recommendations of the National Commission for OBC 
as per the law; and 

(d) if so, the number of recommendations complied 
with so far and the result thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
MANEKA GANDHI): (a) Inclusion of 291 castes/sub 
castes/synonyms were recommended by the National 
Commission for Backward Clases from 1st April, 1997 to 
31st March, 1998. 

(b) 06 casteslsub-casteslsynonyms have been notified 
in the Gazettee of India as Backward Classes vide 
Resolution No. 12011/13197-BCC, dated 03.12.1997. 

(c) Section 9 (2) of the NCBC ACT 1993 (27th of 
1993) inter-alia provides that the recommendations of the 
Commission shall ordinarily be binding -upon the Central 
Government. 
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(d) 3 recommendations invoiving inclusion of 6 castes! 
5uu-castes/synonyms have been accepted and their 
inclusion in the Central List of Backward Classes for Uttar 
Pri1desh has reen notified. Other recommendations of 
National Commission for Backward Classes are under 
conSideration. 

{English] 

Release of Central Share 

3727 SHRI V.V. RAGHAVAN: 
SHRI SURENDRAN CHENGARA. 

Will the Minister of SOCIAL JUSTICE AND 
EMPLOYMENT be pleased to state: 

(a) whether the Union Government have received 
:.I'1Y request from Kerala for release of Central assistance 
fur the Kerala Institute for Research, Training and 
Development Studies of Scheduled Castes, Scheduled 
Tnbes (KIRTADA) for 1997-98; 

(b) if so, the details thereof; and 

(e) the action taken thereon? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
MANEKA GANDHI): (a) Yes, Sir. 

(t'I) arid (c) The proposal receiv~d in December, 1997, 
cvnsisted :::' two parts: 

(i) Releas& of Rs. 20 lakhs for the year 1997-
98. 

(ii) Release of Rs. 11.97 lakhs as arrears for the 
years 1991-92 to 1996-97. 

• (iii) R:;. 20 lakhs were released as It was in 
ac::ordanc~ with the prescribed conditions. 
Regarding the arrears claim the State 
Government has been requested to furnish 
IJtilisation certificates for the grants released 
by the Ministry in the previous years. 

Eye Banks 

3728. SHRI CHANDRASHEKHAR SAHU: Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) the number of Eye Banks functioning in the 
country, State-wise; 

(b) the number of persons benefited from these banks 
during each of the last three years, State-wise; 

(c) whether the Government have received any 
complaints about inactivity of eye banks in the country; 

(d) if so, the details thereof; and 

(e) the steps taken by the Govemment to streamline 
their working? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI): (a) 166 eye banks are functioning in the 
country. 

(b) Year-wise details of persons benefited from the 
eye banks during the last three years are as under: 

Year Collection of Grafting Done 
Eyes Corneal 

1995-96 11,618 8,895 

1996-97 13,517 8,245 

1997-98 14,446 9,533 

(e) No, Sir. 

(d) Question does not arise. 

(e) Under National programme for Control of 
Blindness, financial assistance is being provided to 
Government as well as Non-Gov!. Eye Banks for 
promoting eye banks. A National Fort-night is also 
observed from 25th Aug. to 8th Sep. every year for 
intensive motivatio'lal work on eye donational activities. 

Illegal Deduction from Salary of 
ONGC's Employ ... 

3729. SHRIMATI GEETA MUKHERJEE: Wiil the 
Minister of PETROLEUM AND NATURAL GAS be pleased 
to state: 

(a) whether complaints have been received from the 
ONGC Employees Association regarding illegal deduction 
of amount from the employees' monthly salary by the 
management of ONGC in the na". of self contributory 
post retirement and death in sei¥ge benefit scheme 
(PRBS); 

(b) if so, the details thereof; and 
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